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Origi na ~_App licacl~i on no.
Transfer Application no.

14/96 Cx 1107 of· 19950

...;r i L 0

_--... Advocate r6r·tbe
Peti tioner

VERSUS

____ 0..---0_"h 0 ;-:.11 ,.....~~~.~ ~~ n Ser, N.R. _Respondents. .~
Bero da uous e , t.ewe lhi d no at hers.

__ ~""".-.I. i_.~ Llt. .1, ,,"__ AdvQlQat~ f9L' the
..Jr i .5hok Khd re 8. 5. i ngh Resp ondents.

(s.: 05 5 to 70)
.•.)l.':' •• K. inha 8. P. inha (7 t: 073 J

CORAM .

Hen! b1.e Mr.~._~~ ~t.:..a, . .,.o~~ •

Hon' b le Mr •. .l •• L.I Verm:.-a...;.~J-:.,;..J.-:. ••••-..,,,..--__

. ... -

1. whether Reporters of local papers (J.la'l be allowed to
s~e the judgement ?

2. To be referred to th~ Reportet or not? ~
3. Whether their Lordship wish to s~ t'he fair copy ~

of the judgement ?
4. I~hether to be circuJated 't o va Ll, Bil"c!l,?

PIYUSn!
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VdJ •

CENT . L "I:'I5T TIV 1. IBU!'·...1..,., Lh" ,.B.D B 101.

" _-==;..-..' '__, .s_~.
tu:.· ay of 1 ovember ,1-;.96•L-c.ted This the

Ho n! ble !~.r ~. as GJpii . J;" .h••

Hon' r Ie i.x.T .t., Venia. J-..fIi1.

1. Hari i vrain Pandey 5/0. h.ahesh Ner a Ln andey.
2. Brij Kumar ahu 5/0 Late ueveta Leen Sahu

3 • a qhu nat h prasa d 5/0 :Pya li . am

4. a wa n Kumar 5/0 .harnbhu N3th

5. Balak , am aI 5/0 Karrrt a rasa d

6. Radhey h"a. verma s /0 Bhaiya Ram Verma

7. Mohd .. nsari s/o -vbdu I Samar nsari

8. ,,,ahendra Ku . ar s /0 Baha dur LP 1

9. Iftedar. .hn-a d 5/0 Ift;ekar hrna d

lO.Deen Dayal Sharma s/o an larain s.har ma

Ll vVi.r e ndr a Kumar :Jharma s/o Lat e 5.udama ~harma

12.Kailash Chandra s/o Cu Lza r I 101

13 •. vinash Chandra '..Ls hr a s/o IJaya Shanker us hr a

14.an rak s h ,'ish d s/o am Kishun ;'ishad

15.t ehi La . s /0 Ram Suk h

16 .Ja bar ingh s/o m ~ngh

17.5angarn Lal s/o Jagdeo pr a s a d

18 •pa rmat arna Na nd Te\ ar i s /0 r.:ahe nora 1 ath Tewari

19 .Ro f j q hma d s/o bdu I .Ia bba r ,

2Q>.Chandra Bha n Singh s/o Jagdeo Singh

21.R m Cha ndr a Gupta s /0 Bhu I ' a n

22. sc nt osn Singh 5/0 L~te oha n ingh

23 .Kr Lpa S hanker ~andey s /0 ~.:ata Prasa d

24.Shio Shanker ~tel 5/0 ri Bhe Lr o tal ...
C/IC'I. ...../s.hri •• rivastava

Shri p.K.Kashy p

pplicants •
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Versus:

1. Union of India through the General r/lanager,
Nort her n Rail'.·ay, Baroda Haase, New Delhi.

2. Chief ngineer(TSP), Baroda House,
N.R ., r Tew e lhi •

3. Deputy Chief Engineer,
N.R. S'ube r da r Gs nj ,
Concrete 5.1eeper Plant,
S ubedarGanj ,

Allahabad.

4. Senior Engineer ~oncrete Sl epe r Pldnt,

N.Rly , ubedarga nj , Alla hab ad. '

5 •...•.ubhas h pa 1 on of ~r i S.N .Si ngh •

6. Kttshna Kumar son of Ganga prasaa

7. mar Nat h s on of Ram r.vtar

8. Ravi ndra a 1 inah Bhat ia s on of K.S •Bhat La •...,

S .Nos 5 to S as mentioned above, f\ll iV.dster

Cra ftsmen in Concrete Sleeper Plant, dorthern-
Railway, uberClanj, Allahdbad.

9. am Janam Singh son of Sri .N.Sin9h

lO.Ra ~gi La 1 s on of Hargun

11 Rajendra Kumar .Ja i.s.wa I so~ of G••...'.Jais·Jal

12 •• D.I'.\ishra son of SuI ry rV:ishra

12 ['vlishr i Lal s on of Rem La1

14 .pa ncharn R m s on of am Nat h

15.Jogendra ingh son of Cur ube cha n S,ingh

16 .Che di La1 SOl of Ja ges ua r

17. ukhdeu Singh son ofS~adi Singh
18.Rajendra Swa r oop son of Jd<jannath prasad

19.Ranjeet Singh son a Nayan ingh

20.Vi.6hwa Nath son of Purshottam

21.Lalji huk La son a Banwar L Lal

22.Ba1bir ingh son f Karan Singh

(} 23. am ..;anehj s or. of ~ ':1 ...,,.,1...~v -~ am ~Uhd~ an



· ,

24.Bhrigu ath son of Purshottam

25.Iv.atru LsI so n 0 am Bharosey

26.Bab~ LaI son of Chhedi LaI

27. a ghu nat h s on of Bhagirat hi

28 potta n Vi.shwaka rma son of 'l-atru Vishwakarma

29.Ram Visha.l r:aurya son of Ram vt a r •.aurya

30. shish Kumar~, son of S.K.Dey

3l.Daya ::\Cimson of Ram sumcr

32.Ram T pes war 'ingh son of Jageshwar ~ingh

33. Bai j Tath so n of Las hrath I.P 1

34. Vi.slhwa ~at h Alisra s on of .::)ukkhu '-is hra

35.R aj Kumar Thakur s on of Si t a Ram

36o' .•ditya r as a d huk'a son of r .. ~h~kla

37 .~ hyama Charan son of ~ug<Ji Ld 1

38.Gulab Chand son of 1 m KhdLawan

39.Ramesh Chandra son of Sarju Prasad

40. BhoLa 1'-ath so n of '-am Joth

41. rvi nd Kumar Dwedi s on of R••• 1Jewcdi.

42.Suresh Chandra pal son of J •• pal

43.Sharda Pr aSCid s onof Ram vis ha 1

44. and Ki.shor e ingh sonof vasudec 'ingh

45 .Ba lmiki N;istri s on of Hf.ra LaI sharma

46. ubrat parua son of .K.parua

47 .Umesh Chandr a Sori vastava 5 on of Lakhpat ahai

48. dtai .i.=tamson of Kdlideen

4@.Bhuneswar r as a d Tripati son ofR. :rripathi

50. r err Chandra Son of Dv'Jarika r as ad

51.Eari ar a n singh son of Karan ingh

52.Ram Dev son of Nandan Prasad

53.prem Chandra son of Rajaram

54. hyam uneer Tiw€¥ri s on of Hi r a r,:ani ,

S.Nos: 9 to 54 as r.e rrt Loned above, all
Skilled Grade-l in Concrete Sleeper plant,
~orthern Railway, SJbedarGanj, " llaha ba d.



4.
55 •sa ns i La1 s on of KaIu am

I" 6.Bai j I t - I I, 5 a nof Ram J tan

57. taha dev al sonof am under

58 •. am Kic van son of sandev ,

59. Daud Khan 5 on of .ahmood Khan

60. narnod Kumar Bhatnagar son ofP.·.Bhatnagar.

61,Gaya prds~d son of Ghulbul.

62.l'/ani ....m son of Guru Prasad

63. am Nira nja n i ngh So n of hit Ia r as a d ,

64. hiv .am son of a dhar

65. djendra Kumar Dubey son of .B. ubey.

66.Brij !dnc'a Thakur son of pokhan hakur

67., s hok Kuma r .he r ma 5 a n of S. G.;,)hdrma •

68. hiv rciSdd on of g~~ a.t,.~Bha9 ~at i •

69 .Ja ga n Nat h so n of Gorkha

70. -reetam ~ingh son of Lu nqa r ingh.

71. r amod at a n Kha r e s on of sukhdev atan hare.

72, run hanker Gupt a 5 onof T. 1.Gupta.

73. ~ahesh chandra Ya da on of Ghhotey 1 •

• 10S: 55to 73 as mentioned above, all

killed Grode-II in oncr et e S.l~eper Plant,
rTorthcr n i Iwa ibe dar ga,;jlj, 11aha bad.

.• . ...
G/R.'"" ri .. K.Gaijr (1 to 4)

ri It s hck Khare &. 0ri .~ingh(5t070).
ri .K.0inha e ri • inha(7lt073).
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1.Dinssh Prasa d J.:aurya s on of Sri Ram Baha dur ,

2.Umesh chand Sharma son 0 Shri Jagmohan Sharma.

3.Ki:ishna Gopal,son of Sri Suk hbi r Singh

4 ••. la-Uddin son of hri .Ioha n . Li,

5.Brij Lal Kushwaha son 0 5;hri Ram rasad.

6.Lal Pratap ::iingh son f hr I Harrnendr a .i nqh ,

7. ar e ndr a Siggh son of os ha n Lal ,

8.Krishna Chand Singh so nof hr t Ye s hwant 'ingh

9. am sha nker s onof Shr i Jha ndu La1.

11 resa dents of Concrete ~l~e~er Plant,

Nort her n Rai l\Joy, 5ubedarGa nj ,t"'411ahabad. {r

••
VERSU5 :

I.Union of India, through General .a naqer , Northern

Railway, Head Q'Jarter t Baroda HOJse,

ew Den.i ,
2.Chief i:nginee~ (1 p) Northern Railway, Head-

Quarter Baroda House, New Delhi.

3 .DepLt y Chief ngineer, Co .cr et e ~ leeper PIa nt ,

subedarGanj, orthern

Ll.ahabxn,

ilway, Sube dar Ganj ,

4 .Se ni,or Engi neer, Co 1crete leeper la rrt ,

Northern Railway, ~ubedarGanj, llaha bad.

• • •• Resp onde lis •
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ORDER--------
By Hon' ble tv'lr. S .D~§. ~upta A.!I'I.

As the facts and circu rns t j nces in both
the aforesaid O.A .• , L

C:;. ,=:J'T'P s' m, ~.,.., +\'-'PC::P wp""P "'c>::\r~

All the a~~licdnts in both the cases,
contended that they were initially recr~ited speci-
fically for the concrete Sleeper lant, Subedargunj,
Allahabad, which is an independent Unit of the Rlys,
On various dates during the year 1992-83 from the
open market 0n the basis of advertisenent issued by

they
the said plant. They have also ~ated thatLhad filed
an O.A. before this Tribunal for theirJelevati0n to
the sklilled category and the said O.A. was decided in
their favour. This, however, is besides the contr0versy
in the present case.

3. controversy in the present case relates
to a order by which the ai-'l--licc:ln-tdare ..sought to be
transferred-~ outside the ~leeper ~lant. It ap~ears
that the raiLJaf authorities have taken a deci sron to
close down certain lineJof ~roduction in the concrete
Sleeper rlantat Subedargunj and at Khalispur. As a
result certain nu~bers of staff in both of the Plants
have become surplus to the requirement. In order to
re-depl-oy the surplus persons, NOrthern Rai lway Head-
'-'uaretershave issued an orderd Clted 29.8.1995 (Copy
at annexure n0.15 to O.A.14/96). The claim of the
.tJ1J,1~ is that in accordance wi th the aforesaid

,..£!-
guidelines, they are required to be p0sted 0ut 0fA-

C.S.P. Subedargunj.
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4. The respcmdents have filed Counter affidavit.
Rejoinder Affid.vit h.s .lso been filed ay the .pplic.nts •

.' 5. We heard the le.rned counsel fer both the parties
.(

!

a'nd c.refully perused the records.
6. rul the p"arties were agreed th.t s~ long illS
the guidelines contained in the .foresaid f)rderdillted

/surplus-
29.8 .19~5 are adherevl to whi Ie posting persons to the
requir.~ehts ~f C.S.P. no one will have any grievance.
In view of this we dispose of both the O.A.s with the
following guidelinest-

/

The respDndents sh.ll strictly .dhare to the
guidelines contained in the Northern R.ilw. Hqrs' Order
d.ted 29.8.1995 while deciding redeployment of surplus
personnels outside C.S.P. At suged.rganj. Those eDlployee~
who were not recruited initially in the C.S.~. but were
subsequently tr.nsferred'to that Uhit .nd in course of
time their liens in their p.rent departments h.ve been
extinguished will .ls8 be considered for retention in the
G.S.P. at par with those employees, who were initially
recruited for the C.S.P itself. Incase, total number
of such ,ersons i •• those who were recruited for C.S.P.
and those whose lien in the parent department have been
extinguished on permanent absorption in the C.S.P.
exceeds the reduced strength, their station seniority
will deteraine the right to be retaned in the
concrete sleeper plant. In other words, those ~'whG -
rank junior in the station sebm.rity will be --

0;;:
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liable to be tr.nsferred out of C. S. P. to the extent

ferred out of Concrete Sleeper Pl.nt in viol.tion of

th e • fores.iei principle. such persons sh.ll be brought

back to the C. ~s. P. unless they are wi l1ing to continue

.t the station in which they have been posted.

7. Both the O.As .re disposed of ~ccordingly
In view of the circumst.nces of the c.se, we pass no
order regarding costs.

~JM


